1 OA N0.203/00779/2017

CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
CIRCUIT SITTINGS : BILASPUR

Original Application N0.203/00779/2017

Bilaspur, this Thursday, the 19" day of September, 2019

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER
HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER

1. Mahesh Ram S/o Shri Satyanand aged about 50 years, working
as Sr TT/SECR/Durg, R/o SMIG-32 Parijat Castle, Ring Road
No.2 Bilaspur (C.G.) 495001

2. M.K. Dewangan, S/o Shri Tribhuwan Lal Dewangan, Aged
about 36 years, working as TTE/SECR/Durg, R/o Village + Post
Darba via Abhanpur Distt. Dhamtari (C.G.) 493667

3. Santosh Dubey S/o Shri A.K. Dubey, Aged about 40 years
Working as Sr. TTE/SECR/R R/o Dwarika Bhawan, Sundar Nagar,
Kohka Bhilai Distt- Durg (C.G.) 490023

4. Lalit Kumar Verma S/o Shri N.S. Verma aged about 43 years,
working as TTE/SECR/Durg, R/o Tower NO.3/B Flat No.42 Surya
Vihar Colony Bhilai Distt- Durg (C.G.) 490020
5. Gautam Kumar Sahu S/o Shri Punit Ram Sahu Aged about 38
years, Working as TTE/SECR/Durg R/o H.N0.935/12, Street No.4
Hind Nagar, Risali Bhilai, Distt- Durg (C.G.) 490006

-Applicants
(By Advocate-Shri A.V. Shridhar)

Versus

1. The Secretary Ministry of Railways Rail Bhawan,
Raisena Road New Delhi 110001

2. Secretary, Department of Personnel & Training
Lok Nayak Bhawan, Khan Market New Delhi 110003

UOI Through-
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3. General Manager,
South East Central Railway
New GM Building Bilaspur
Chhattisgarh 495004

4. Chief Personnel Officer,

South East Central Railway

Bilaspur (C.G.) 495004

5. Divisional Personnel Officer,
South East Central Railway

Raipur Chhattisgarh 492008

6. Divisional Commercial Manager,
South East Central Railway

Raipur Division, Raipur (C.G.) 492008
7. M.K. Patle

8. Ravi Kumar Mahilang

9. T. Chandra Mohan

10. K. Appa Rao

11. Ashish Kumar Kale

12. Bipin Sudeep Baa

13. Kumari Bhagyashri Weikey

14. Manoj Kumar Singh Porte
Respondents No.7 to 14

Working Sr. T.E.

Olo Divisional Commercial Manager,

South East Central Railway Raipur
Division Raipur (C.G.) 492008

OA N0.203/00779/2017

- Respondents

(By Advocate-Shri Vivek Verma proxy counsel for

Shri A.S. Raizada)
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3 OA N0.203/00779/2017

ORD E R (Oral)
By Navin Tandon, AM:-

Learned counsel for the applicant prays for withdrawal of
this Original Application.
2. Prayer is allowed.

3. Accordingly, this O.A. is dismissed as withdrawn.

(Ramesh Singh Thakur) (Navin Tandon)
Judicial Member Administrative Member
kc
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